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Ms. Babita Jain, Advocate for the Petitioner, Sh. Tapan Sangal alongwith Sh.
Dharmendra Singh and Ms. Neha Singh, Advocates for the Respondent are present.

I.d. Counsel appearing for the respondent seeks further time to file reply. Prayer 1s

allowed. Let the same be filed with three weeks, thereafter, rejoinder, if any, may be filed

within one week.

Accordingly, put in the week commencing 26™ April, 2021 before the Regular Court,
by which time pleadings may be exchanged between the parties.
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